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pl'Oduel» of MI.. Indian Oxyeen Ltd. 
are ginn In the ltatement laid On the 
Table. [S.. Appendix Ill, annexure 
No. IT). 

PerUlIser P&Ct0r7 near Mad ... 

1909. 8brl p. C. Borooab: Will the 
Minister of COIIIJIIeree IUld lJuluatrJ 
be pleased to Itate: 

(a) whether It i. a fact that a eon-
tracl WIU given to B British finn 
Simon-Carve. Ltd" for in.tallalion of 
a new fertiliser factory at Ennore 
near Madra:;; and 

(b) if "", the details of the con-
tract! 

The M1uMer or lndudry (Sbrl 
Manallbal Sballll: (a) and (b). MI •. 
Eas. l:.dia D.:hilleries aud Sugar Fac-
tories Ll.d., have been lssued a licence 
under the Ind.ustries (Development & 
Regulation) Act for the manufacture 
ot amonium phosphate at Ennore 
ncar Madras. Government have no 
definite infonnation about the ar-
rangementli which the company may 
have mad. for the purchase of plant 
and machinery. An application has 
however bcoen received for the i ~  

ot • licence for the import of plant 
and mat"hinpry from the U.K. and is 
under on. ~ on. 

Colr ladutry In Mysore 

1111. Sbrl Acllar: Will the Minister 
of Comm.",.. aDd lndut!')' be pleas-
ed to state: 

(a) who her the Coir Board. let up 
by the Central Gnvl"1'nment. has 
takE"n any step.; to develop the Coir 
Industry In the di<trkh of South 
Kanara and North Kanara in Mysore 
State; 

Ib) If ..... the nature of steps \alren; 

(e) whether there is any propo.al to 
.tart a tnaining-Mm,-produC'tion cen-
tr. for the development of the In-
du!try In that area; and 

(d) it '0, the prolTess 10 far made 
Ia the ma tier? 

The Minlater nf 
ManDllbai Shah): 
given below: 

IJulllS&l'7 (8brl 
A statement w 

STATEMENT 

(a) and I b). The schemes for the 
development of Coir Industry as far 
as they relate to the States, are drawn 
up and implemented by the Slate 
Governments concerned direct and the 
Coir Board acts only in 8n advisory 
capacity in regard to such schemes. 

Ic) and (d). No scheme for startinl 
training cum-production Centres lor 
development of Coir Industry in the 
above areas has been received from 
the Government of Mysorc. It is how-
ever understood that the S ate Gov-
ernment have established a training-
cum-Production Centre at HOn'lLlVar, 
a Coir n in~ school at Kumtl!l 
and 3 Peripatetic Training Centres in 
North Kanara Dis:rict. 

CI .... m Staff of C.P.W.D. 
19tI. Shrl Tancamanl: Will Ihe 
Mini.ter of Works, Houslnr and Sap-
ply be pleased to st.te: 

(a) whether the seniority or CIa .. 
III staft on regular establishment em-
ployed in 8 io ~ i i~ion  of the 
Central Public Works Department is 

in~ in  separately for each i i~ 

610n; 

(b) It not, whether it is accordine 
to different zones or regions; 

(c) if so. what are the different 
zones or regions; and 

(d) the jurisdiction of each zone? 

The Mtuhter 01 Work", Houlnl' aDd 
Sapply (Shrl K. C Reddy): (a) The 
seniority of Clas.'1 In staff' on thE" re-
gular ~ 1i n  ~o  in va-
rious division" of the Cen ral P·tblic 
Works Depal"tmt"nt is not maintained 
separately for each Division, 

(b) There art" 4 C'ate(orics of ood.s 
of CIa .. TIl Staff on the regular ··,ta-
bli!t.hment of the n~  Public Works 
Department and the!r seniorit". is 
maIntaIned .. follows: 

(A) Jlfi7li.<terlal Sl4ft: (i) Their "'-
n!orlty Is maintained on Zonal l-a.1a 




